
From

To,

Sub: -

Ref:-

Sir,

Me

with reference to the above, I am directed to inform you that you have been
granted harf day casuat reave on r7,r2,2024(forenoon), atong with station reave
permission, with the officiar vehicre, at own cost, from the morning tifl the afternoon
of 17,12.2024. The Chief Judiciar Magistrate, I\4ajuri, and in his absence, the in-charge c.J.M,
Majuli will remarn in charge of your Court and Office in your absence.

Yours faithfully,

ilt_

THE GAUHATI HI H COU RT AT UWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZoRAIVI AND ARUNACHAL PRADESH)

No.Hc.vrr-08/20rTlt( g 11 ta
Smti Jayashree Bora,

It. Reglstrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Utpal Prasad,

District & Sessions Judge,
Majuli.

ll.
Dated Guwahati, lQ December, 202+.

Casual leave.

You r I etter No.l A(M) I 2OZ4 I 27 64 Dated 17 .L2.ZOZ4

JT, REGISTRAR (vIGILANCE)

o No.HC .vrr-08/ lTl l oo -l(qol lA. 7? - tz-25
Copy to:

1. The Chief Judicial Magistrate, Majuli.

,V fhe Project Manager, Gauhati High Court.

JT. REGISTRAR (VIGII.ANCE)

W


